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(2025) 10 SHI CK 0057

Himachal Pradesh HC

Case No: Criminal Appeal No. 85 Of 2014

Meena Kumari APPELLANT
Vs

Kalpana Kumari RESPONDENT

Date of Decision: Oct. 31, 2025

Acts Referred:

• Indian Penal Code, 1860 &mdash; Section 500

• Code Of Criminal Procedure, 1973 &mdash; Section 313, 378, 437A

• Bharatiya Nagarik Suraksha Sanhita, 2023 &mdash; Section 481

Hon'ble Judges: Rakesh Kainthla, J

Bench: Single Bench

Advocate: Shekhar Badola, S.K. Banyal

Final Decision: Dismissed

Judgement
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